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NOTIFICATION

The 26th June 2001

No. LGL.53/2001/8.-- The following Act of the Assam Legislative Assembly which
received the assent of the Governor is hereby published for general information.
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10 authorise payment and appropriation of certain further sums from and out of the Consolidated Fund of the State
of Assam for the ‘services of the financial year, 2001-2002.

Be it enacted by the Assam Legislative Assembly in the Fifty-second Year of the Republic of India as follows:-

Short title

Withdrawal of

Rs. 56,41,58,000

from and out of the

¢ onsolidated Fund of

ASSAM ACT No. IX of 2001

(Received the assent of the Governor on 21st June, 2001)
THE ASSAM APPROPRIATION (No.III) ACT, 2001
AN
ACT

1. This Act may be called the Assam Appropriation (No.IIT) Act, 2001.

2. From and out of the Consolidated Fund of the State of Assam there may be paid and applied
sums not exceeding those specified in column (3) of the Schedule amounting in the aggregate
to the sum of Fifty-six crores Forty-one lakh and Fifty-eight thousand rupees towards defraying

the State of Assam for  the several charges which will come in course of payment during the financial year, 2001-2002
the year, 2001-2002 in respect of the services specified in column (2) of the Schedule. :
Appropriation 3. The sums authorised to be withdrawn from and out of the Consolidated Fund of the State of
' Assam by this Act shall be appropriated for the services and purposes expressed in the
Schedule in relation to the said year.
THE SCHEDULE
( See Sections 2 and 3)
[€)) (2) [3]
Sums not exceeding
Grant Services and purposes Voted by the Charged Total
No./ Assembly on the
Appro- Consolidated
priation| Fund
Rs. Rs. Rs.
'3 |Administration of Justice Revenue 1,55,000 —— 1,55,000
10 |Other Fiscal Service Revenue 3,17,000 — 3,17,000
Il [Secretariat and Attached Offices Revenue 10,09,94,000 47,000f  10,10,41,000
12 [District Administration Revenue — 2,14,000 2,14,000
14 [Police . Revenue — 63,000 63,000
17 |Administative and Functional Buildings = Capital 2,77,01,000 — 2,77,01,000
18 |Fire Services Revenue 28,000 28,000
19 |Vigilance Commission and Others Revenue 3,26,000 e 3,26,000
25 |Miscellaneous General Service & Others Revenue ‘ 1,30,26,000 1,30,26,000
29 [|Medical & Public Health Revenue *3,94,000 3,94,000
33 |Residential Buildings Revenue 15,00,000 — 15,00,000
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THE SCHEDULE
( See Sections 2 and 3)

e

(1 (2) (31
Sums not exceeding
Grant Services and purposes Voted by the Charged Total
No./ Assembly on the
Appro- Consolidated
priation Fund
hE Rs. Rs. Rs.
34 [Urban Dev. (Municipal /Aémn. Deptt.) Revenue 1,00,00,000 — 1,00,00,000
44  |North Eastern Council Schemes Capital 10,08,00,000 — 1 0,08,6(),000
49 |lrrigation Revenue 20,00,00,000 - 20,00,00,000
Capital 1,000 37,42,000 37,43,000
55 |Forestry and Wild Life " Revenue 4,96,000 — 4,96,000
57 |Rural Development Revenue 4,65,00,000 b 4,65,00,000
58 |Industries Revenue - 61,86,000 61 ,86,000
62 |Power (Electricity) Revenue 4,66,16,000 — 4,66,16,000
' Capital 50,50,000 - 50,50,000
71 |Education (Elementary, Secondary etc.) Revenue 2,000 — 2,000
Total= Revenue 40,69,()6,000 1,99,58,000 42,68,64,000
| Capital 13,35,52,000 37,42,000 13,72,94,000
Grand Total= 54,04,58,000 2,37,00,000 56,41,58,000"'
M. K. DEKA,

Secretary to the Govt. of Assam,

Legislative Department.
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